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Subject:= Ferwarding. sf copies of the Crders passed by the -
Central administrative Tribunal,bangalore.

DPlease firnd enclcsed hercwith a copy »f thd*URDER/“”

STAY-VRDER/AMNFERIM—ORDER/, Dassed by this Tribunal. in the above -

mentioned application(s) on Al 07- 594+
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CENTRAL ADMINISTRATIVE TRIBUNAL
BANGALORE BENCH, BANGALORE . . . .

U

- ORIGINAL APPLICATION NO.799/1993

THURSDARY THIS THE TWENTY FIRST DAY OF JULY,94

MR. JUSTICE P.K..SHYAMSUNDAR VICE CHAIRMAN
 MR. T.V. RARANAN . MEMBER(A)

Shri Xavier francis Carrick
ed 57 years,
S?o Francies Carrick,
No.,20, Mutton Market Street,
Belgaum - 590 001 _ Applicant

( 8y Advocate Dr,Mm,S. Nagaraja )
vV,

The Officer-in-Charge,
Records,

‘Maratha Light Infantry,
.Abhilekh Karyalaya, '
.Belgaum - 590 009

2, The Director General of Infantry,
{General Staff Branch,
(Inf-6 (Pers),
'Army Hqrs., DHQ PO,
iNew Delhi - 110 011

3 The Chief of Army Staff,
.Army Headquarters,
'DHO- PO,

New Delhi - 110 011

4. The Union of India
represented by the
Secretary to the Government of: Indla,

Ministry of Defence,
'New Delhi Respondents

( By learned Standing Counsel )
‘Shri m.S. Padmarajaiah

0RDER

MR. JUSTICE P.K. SHYAMSUNDAR, VICE CHAIRMAN
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Heard beth sides, The applicant, who is

a civilian in the Defence Establishment, is
h : : . [ 4 i




aggrieved by an order of compulsory raﬁirement

|
i
9
m%de following a disciplinary enquiry held by
h

the Army authorities, Aggrieved by thetjorder,
he had filed an appeal on 26,1,93 tc the Chief

Admlnlstratlve Officer, Adjutant General's

B;anch, Army Hars., Neu Delh1 which is stated

to be =till pending., In the circumstaﬂces, we

think it approprlate to direct the Chief

Admlnletrative Officer, Adjutant General s Branch
Rrwy qu g,y New Delhi to d1onse of the | ;é
applicant s appeal as expeditkously as poséible g
and certainly within tuo months from the date
oﬁ‘rece;pt oF_avcopy of this ordervdireéfed;to

bé deSpétched as soon as poésible. The! Chief

Admlnlqtratlve Offlcer wlll,‘whlle d1°p081ng of
- the appeal, pass K| Speaking order taklng into

ccnsiderdtlon all the issues inuolved Ulth

tnls_observatlon, this applicatlon,stands

o disposéd.bf finally with no order as to cnsﬂs.
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( T.v., RAMANAN ) ( P.K. SHYANSUNDAR ) S e
MEMBER (A) VICE CHAIRMAN
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